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27. Shri Lakkhiram Agarwal (Madhya
Pradesh)

28. Shri Suresh Pachouri (Madhya
Pradesh)

29. Shri Abdul Gaiyur Qureshi (Madhya
Pradesh)

30. Shri Surendra Kumar Singh (Madhya
Pradesh)

31. Shri Vedprakash P. Goyal
(Maharashtra)

32. Shri Suresh A. Keswani
(Maharashtra)

33. Shri Mukhesh R. Patel (Maharashtra)

34. Shri N.K.P. Salve (Maharashtra)

35. Shri Suryabhan Patil Vahadane
(Maharashtra)

36. Shri Adhik Shirodkar (Maharashtra)

37. Shri W. Angou Singh (Manipur)

38. Shri Maurice Kujur (Orissa)

39. Shrimati Jayanti Patnaik (Orissa)

40. Shri Dilip Ray (Orissa)

41. Shri Ananta Sethi (Orissa)

42. Shri Ramdas Agarwal (Rajasthan)

43. Dr. Mahesh Chandra Sharma
(Rajasthan)

44. Shri S. Peter Alphonse (Tamil Nadu)

45. Shri R.K. Kumar (Tamil Nadu)

46. Shri S. Niraikulathan (Tamil Nadu)

47. Shri P. Soundararajan (Tamil Nadu)

48. Shri N. Thalavai Sundaram (Tamil
Nadu)

49. Shri T.M. Venkatachalam (Tamil
Nadu)

50. Shri Decbabrata Biswas (West Bengal)

51. Shri Dawa Lama (West Bengal)

52. Shri Md. Salim (West Bengal)

53. Dr. (Smt.) Bharati Ray (West
Bengal)

54. Shri Bratin Scngupta (West Bengal)

WELCOME TO NE\/ MEMBERS

MR. CHAIRMAN: I am very glad to
extend my warm welcome to the newly
elected and re-elected Members of Rajya

[RAJYA SABHA]
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Sabha. The re-clected Members are old
familiar faces and they do not need any
introduction to the procedure, conven-
tions and traditions of the House. The
new Members, 1 am sure, will acquaint
themselves with the spirit and the content
of Parliamentary procedure and practice
and enrich the discussions and enhance
the prestige of the House. I extend my
felicitations to the elected and re-elected
Members and wish them success in the
years ahead.

PRESIDENT’S ADDRESS—LAID ON
THE TABLE

SECRETARY-GENERAL: Sir, I beg
to lay on the Table a copy (in Hindi and
English) of the President’s Address to
both the Houses of Parliament assembled
together on the 24th May, 1996. [Placed
in Library. See No. LT2/96}.

[Text of the Address delivered by the
President (Dr. Shanker Dayal Shar-
ma) in Hindi]
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[Text of the President's Address in
English]

HONOURABLE MEMBERS,

It gives me great pleasure to address
both Houses of Parliament at this first
session after the eleventh general election
to the Lok Sabha. I extend my warm
felicitations to the members of the new
Lok Sabha.«

The general election, just concluded,
has demonstrated the democratic creden-
tials of the country. The nation and the
world have witnessed the majesty of the

[RAJYA SABHA]
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democratic ‘process in India. The recent
general election was organized with effi-
ciency and despatch. Our people partici-
pated in large numbers and exercised
their sovereign right in electing their
representatives. Once again, India has
demonstrated the strong, vibrant and en-
during nature of her democratic ethos.
Government will fully honour the man-
date implicit in the result of the election.
The present session of Parliament should
enable the House of the People to deter-
mine whether it has confidence in the
Council of Ministers.

The country stands at the crossroads of
history. As the century comes to a close
and the millennium turns, our destiny as
a strong and a powerful nation beckons
us. The Government is conscious of our’
common responsibility to fulfil these his-
toric tasks. Our endeavour should be to
strive for a wholesome consensus on all
vital national issues.

Among our primary tasks is that of
ensuring to the State its due honour,
prestige and strength. The basic institu-
tions devised by the founding fathers with
a view to providing good governance
have to be strengthened. This may neces-
sitate appropriate reforms in our_polity
and governance.

Providing clean efficient administration
is the need of the hour and the Govern-
ment must commit itself to this goal.
Probity and accountability have to be the
key norms of public administration. Due
propriety, promptitude and effectiveness
should characterize every measure: ad-
ministrative, legislative and political.

The deficiencies in our eclectoral pro-
cesses are to be attended to. The matter
has been pending for long and we can ill-
afford any further delay. A large number
of suggestions have been made from time
to time. On the basis of the wealth of
material available and ofherwise, neces-
sary reforms will be taken up urgently.
The prime objectives would be that the
use of money power in the electoral
process is eliminated, accountability of
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Political parties is ensured and

unfair practices are removed.

An in-depth review of-our decision
making processes is another field
which requires immediate attention.
The primary. task is to reduce as
much as possible the scope of arbit-
rary decision makig by ensuring that
our processes are made simpler and
more transparent. For a meaningful
1mplementat10n of such a programme,
we will have to provide for expediii-
ous means for speedy disposal of
public grievances.

Governmitiat is committed to uphold
the prestige and independence of the
judiciary. A comprehensive examin-
ation of the work methods and en-
vironment, emoluments and conditions
of service of the subordinate judicia-
ry is being undertaken by the First
National Judicial Pay Commission.
Government will facilitate its  work
with a view te ensuring speedy sub-
mission of its report.

Every effort will be made to reduce
the arrears in the Courts through
the spread of modem management
techniques and expeiitions &ifing of
rhe vacancies of Judges

Government is conscious of the
need to improve the welfare of Cen-
tral Government emvloyees. The
Fifth Pay Commission is currently
looking into their emoluments, struc-
ture and service conditions. Since
the final report of the Commission is
likely to take some tims, Govern-
ment have requested them for their
interim recommendations as early as
postible, on ths basis of which app-
ropriate relief would be given.

The Government has a deep and
abiding commitment to the freedom
of the press and media. The electro-
pic media are acquiring  increased
importance in our dally liveg 88 a
resplt of their perveasive preseace and
Government are determined to free
ARl India Radio and Doordarshan
from Government control by finally

’
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implementing the Prasar Bharati Act,
1990. In 1995, the Supreme Court
bad even d;rected the Government to
set up an mdependent authority to
regulate the airwaves. The Gowvern-
ment would take all necessary steps
to establish a truly autonemous
Prasar Bharati Corporation  which
would strengthen national ideatity,
integration, credibility in dissemina-
tion. of Information and provision of
quality education and entertainment.

The vastness of our country, its
diversity and the under]ymg unity are
our basic strengths. India is one
people, nation with her unique cul-
ture. Government will do all that it
may to ensure that harmonious rela-
tions are maintained between diffe-
rent communities and groups. Gov-

crnment is committed to provide
security and protect the life and
proparty of all people, partieulaﬂy

the weaker sections and mmonnes
Vioience malﬁfesfhi}z ftself in separa-
tist, ‘extrefiist, criminal and anti-so-
cial activities has no place in  any
civilized society and would be effec-
tively dealt with by the Government.
In doing so the Government cannot
forget that political, social and eco-
nomic measures are equally necessary
in resolving these problems.

The North Eastern region of our
couniry  continues to  suffer  from
VlO’ﬁnCv, insurgency and ethnic strife.
Therz is need to check the inflow of
foreign armg and terrorists from ac-
ross the border by  stremgthening
the security apparatus and the intelli-
gence network. Tlegal immigration
which has an unsettling effect will be
curbed throuch comoprehensive mea-
sures. FEffective administration for
acce’erafinn of economie develoment
and providing for a prompt gricvasce
redrecsal svstem, are also  urgent
reguirements.

Iamrmm & Kashmir is an inalien-
able part of India. No attempt to
i=terfere without internal affairs these
will he tolerated. We are keen to re-
store the democratic functioning of
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the State for which all efforts are
being made to ensure free and fair
polls in the State. Side by  side,
efforts for socio-economic  develop-
ment of the different regions will be
intensified.

Government is anxious to improve
Centre-State relations. The report of
the Sarkaria Commission and other
extensive studies provide ample mate-
rial on the various facets of  this

- problem. Government will  ensure
that there is increased consultation
with the State Governments and that
there is no misuse of Article 356.
The role and status of the Inter State
Council envisaged under Article 263
of the Constitution will be review-
ed in depth and action taken to make
it an effective mechanism to resolve
disputes between States and for better
coordination of policies and action in
matters of common interest to States.

In order to fulfil the aspirations of
the people of Uttaranchal and Van-
anchal,. the Government will take
such steps as are necessary to give
them full statehood. The  various
problems connected with the grant of
full statehood to Declhi will also re-
ceive our serious consideration .

Our vision of India’s econcmy is
one: which enables India to achieve
its destiny in the forefront of the
nations ‘of the world. We have an
abiding faith in the creative genius of
every Indian. Our task is to release
their energies by shedding out-dated
structures of controls and regulations
-and re-equipping Government for its
new role of providing a supportive
framework for free market  opera-
tions for- growth, while strengthening
programmes for poverty ¢ eradication
and building of social inirastructure.

The economic reforms of the past
five years did achieve some measure
of success. Government will invigo-
rate the growth impulses in the eco-
nomy and ¢ontrol inflation by. accel-
erating the process of economic re-

[RAJYA SABHA ]

-of industry, trade and

-lopment of workers
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forms, providing much greater sup-
port and impetus to infrastructurc
development, and maintaining a
sound framework of fiscal and mone-
tary policies.

Today, high  interest rates and
scarce credit are inhibiting the growth
agriculture.
The root cause of the problem i3
the continued recourse to high levels
of borrowings by Government, to
meet its ever-expanding expenditures.
Goveinment will pruns non-develop-
ment expenditure and accelerate tax
reform to reduce the fiscal deficit and
thus release resources for more pro-
ductive activities. Government will
identify areas from which it needs to
withdraw. In taxation, we will ensure
that not only levels and rates of tax-
ation are such that growth is not con-
strained, but that the burden-sharing
is equitably distributed among all
affluent sections of the society. Gov-
ernment will also devise a  suitably
seietured velue added tax.

To deal with the massive overnaig
of past public debt and to ensme a
h]gher return to assets in public en-
terprises, the Government will ¢onsti-
tute a Disinvestment Commission to
accelerate the process of  disinvest-
ment in a systematic and transparent
manner. Part of the proceeds will be
earmarked for retirina public  debt
and the balance to finance  capital
expenditure. While disinvesting, care
will be taken so that the workers’
int=rests are not hormed. The Na-
tional Renewal Fund will be re~lign-
ed towards retraining and redeve-
that may be
necsssary in a fast growing economy.

Public savinegg will increase and

-private savings will be stimulated to

finance the much  higher levels of
national 1nvestment necessary to acc-
elerate economic growth and eradi-

- cate noverty. For_e1crn savings and
‘ investme=ht will be welcomed to sup-

plement the national savingg effort.
A country of India’s size and poten-
tial can easily double the flow of dir-
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ect foreign investment, especially in
ine criucal infrastruciure areas of
powsr, roads, poris and telecommu-
nications.

The Government wﬂ.l draw up an
'megraled time bound’ “programme to
isicrease capaciticg and release ghottle-
necks posea by insufficient infrastruc-
wre  in energy, especially power,
coal and peiroleum, roads ports, rail-
ways, Irrigation and telecommuni-
calions. The policy framework for
inducting private, including foreign
investment wiil be revamped and
made transparent,

Government ig commiited to bring
about long pending reform of the
corporate laws which  will ensure
their functioning as instruments of
economic growth, rather than merely
regulatory mechanisms. The Iaws
must promote entrepreneurship and
freedom of industry from all avoid-
able inhibitions and disincentives.
INecessary legislative action in this
direction will be speedily undertaken,

The Government fully recognizes
the importance of the small  scale
sector for production and  employ-
ment in the economy. The difficulties
faced by this sector will be carefully
reviewed and the obstacles to rapid
progress will be eliminated.

The construction indystry is one of
our largest sectors, providing jobs to

miilions. A major constraint to
growth of this sector has been the
Urban Land Ceiling Act. Govern-

ment will review the ration#le of this
Act.

All this will be necessary to restore
the competitive edge of our produ-
c=rs, large and small, so that they can
effectively win the challenges of the
international market place. Qur ex-
port growth has to be stepped up to
rmeet the import needs of a more dy-
namic economic. For the short and
mediumterm viability of our balance
of payments, Government will en-
sure policies for rapid and sustained
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export growth and for attracting ade-
-quate inflows of non-debt creating
capital. Government will review and
simpiify the regime of foreign  ex-
change controls in line with the needs
of a modernizing economy.

To strengthen our financial and
capital markets, Government will pro-
vide for greater accountability and
competition for public financial ins-
titutions, including banks. To  pro-
mote healthy development and avoid
scams and irregularities, the Gov-
ernment will undertake a programme
to modernize the infrastructure of
capital markets, including swift pass-
age~ of emabiing legislation for de-
positories.

Three quarters of our citizens live
in rural Ind1a, and agnculture is the
life-blood of fural society. Rapid
broad-based devclopment of agricul-
tufe 18 Vital 10f ameliorating  rural

poverty, ensuring self-sufficiency - in .

food, strengthening the domestic
market for industry and services and
building mutually bensficial links bet-
ween agriculture and industry. The
Government will allocate more fiunds
for rural mfrastructure, ensure remu-
nerative prices to farmers, free agro-
based industries such as sugar from
licensing controls and strengthen the
Public  Distribution System in rural
areas. Optimal utilisation of scarce
water resources is critical for agricul-
tural development. Government will
give special priority to  completing
ongoing irrigation projects.

Water is our most precious re-
source and its conservation and effec-
tive utilisation is of paramount- im-
portance. The Government attaches
high priority for watershed - based
development -of drought prone areas
and waste land reclamation through
adequately technical support and peo-
ples’ involvement.

In order to ensure cow orotecﬁnm
and to impose a total ban on- . tl_ae
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slaughter of cows and cow progeny,
Goveérmment will take up suitable
measures.

The Government will pursue poli-
cies aimed at the real empowerment
of women, so as to ensure that iheir
diguity and rights are not violated
and their full potential is rcalized.
The Government will take necessary
legislative and other steps tv provide
fof reservation of 339, of the seats
for women in all elected bodics, in-
cluding State Assemblies and Parlia-
ment.

The disabled and all those who
are placed in a position of undeser-
ved want for reasons bevond their
control, arc the primary respounsibi-
lity of the State. Simulianeously
trade and industry will be seunsitized
as to their social obligation ia this
respect. OGar senior cit'zens also
deserve special care. Government
will consider their problems and take
measures witich would make their
lives easier in their old age.

The Goverament is painfully
aware of the exteasive levels of
poverty in the country. The needs of
the poorest sections in the couatry
require the most urgent, sympathetic
attention. We shall strengthen the
programmes which contribute subs-
tantially to their social and econcmic
upliftment. These would provide
them with gainful employment and
ificome ‘genecrating assets. In deing
so our ‘endeavour would be ensure
that the present ‘disparities in  socio-
economic conditions are eliminated.
Special attention would therefors be
given to the Scheduled Castes, Sche-
duled Tribes, the Backward Classes,
the other deorived sections of the
society and to the problems of bond-
ed and child Iabour. Prosrammes
for poverty alleviation and other wel-
fare measnres for weaker sections of
our society need to be accurately
focussed on those who really mneed
support from the Government. Gov-
eroment will soon  begin the process
of ideutifying the five crore poorest
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of the poor faiailies for immediate
rclief. ‘fhe role of the Siate Govern-
ment in implementing these program-
mes is crucial and it would be owr
eifort to give mecessary flexibility to
tzem and enlist their active support
in the task of promoting greater eco-
nomic and social justice.

Growth cannot be measured in
econoniic terms alone. The prob-
lems of poverty, disease and hunger
require a multi-dimensional approach.
in fact, no improvement in the
quality of life, which is the real index
of growth, is possible without social
inputs like educatiop, health and
other welfare measures. QGovern-
ment would initiate a piocuneering ten
year plan focussed upcn  providing
nutrition for the children of the poor,
their health care and facilities for
edweoation so that they are brought
at the same level as other children.
Adsquate rescurces for this  plan
vrould be made available.

The Government attaches high pri-
ority to education as an instrument
for the material, physical and spiri-
tual development and enrichmest of
society and the individual. We wit-
ness today the old economic order
bosed on comparative advantage of
lahour and resources giving way o
a new order being built on the foun-
dzticns of human resources, skills
and technology. The changing eco-
nomic scenario and tising social as-
pirations require signficant modifica-
tions in our educational programmes.
We have not yet been able to provide
free eclementary education to our
children as enjoined by our Constitu-

tion. This requires urgent rectifica-
tion. Government will encourage
vocational and technical education.

Government recognizes the need for
special efforts for the spread of edu-
cation amongst women. Program-
mes in vocational and technical edu-
cation to enable them to be eligible
for snitable employment opportunitics
wonld be given emphasis. Higher
eduvcation would be revamped so as
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to facilitate India emerging as a
major ecocnomic power in the inter-
national arena. In this sphere, the
existing centres of excellence, require
urgent attention to be strengthened.

Such centres in new areas are also
called for.

We believe in increasing state im-
vestment in health and nufrition pro-
gramme as this is essential for raising
the quality of life of cur people. Qur
goal will be health for all. Redlc-
tion of fhe infant mortality rate, im-
munisation of children against killer
diseases, improvement of the primary
health care svstems will be the corner
stones of these programmes. In the
we will make full use of Avyurveda,
Unani, Homoeopathv and other
Tndian systems of medicine.

The Government will give due pri-
ority to population related issues
especiallv family olanuning in the na-
tional agenda. The long term objen-
tive 4§ to stabilize population by the
first decade of the next century.
Government will devise a. svstem of
incentiveg and Aigincentives for

en-
courasine adoption of family plana-
ing norms. = =

It is unfortunate that even safe
drinking water is still scarce ot

un-
avajlable to a larec number -of .our
hahitations. There .are 1.6 lakh

hahitations with no drinkine  water
facilitizs and 1.4 lakh habitations
where 'such water is badly contami-
nated. The Government js commit-
ted to -providing drinking water
facilities to afl onr people in a time-
hound marmer. We shall consult
the State Governments and extend

neceseary snpport to fhem in achicv-’

ing this coal. Tn areas where drinlke-
ing water ig chemically confanyinat-
ed. availahle technnlocies wonld  be
harneesed far making it safe and
potable. The Government considers
community participation in this pro-
gramume NECAssary and would take
action to encourage this.
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The Government recognizes the
important role that science and tech-
noiogy has in trapsforming socety.
Steps would. be taken to harness the
latest advances in the service of the
people.  Special attention will be
paid to the needs of the rural areas.
Measures will be taken to sec that
national interests and intellectual pro-
perty righfs are adequately protected.
Government will continue to support
the country’s space programme which
has demonstrated its high potential

and utility for the overall develop-
ment of the country,

Our foreign policy is governed- by
our national interests and reflects
India’s position as a major playsr in
the world arepna, responding to ‘the
possibilities and challenges, of the
post-Cold War situation and rejectin,

all forms of begemonism or domi-
nance. In this process. our political,
cconomic, security and other con-
cerns, will be pursuved in a clear and
unambiguous manner.

The Government’s foremost pri-
ority in_the area of foreign policy will
be the improvement of relations with
al our neighbours in South Aseca “in-
cludine Pakistan, bilaterally and in
the SAARC forum. We will foster
mutually beneficial -parinership with
all coumtries. We will stressthen our
broad-based :ties . with Russia,

lagk forward to the further streng-
thening and diversification-of our re-
Iations -with-the USA. We will utilize
the opportuniies offered in Tndia-
China relations to -erfhance ‘frieadship
and .cooperation. ‘In keeping with our
commitment ‘to Asian solidarity, we
look forward to reinforcing  our

friendlv -relations -with the ASEAN
member states.

India’s role in the multilateral feld
has alwavs been constructive. Our
policy on Issnes.snch.as a | Comore-
hansive ‘Test Ban “Treatv and a Fissile
Material Cut-Oft Treatv will he eav-
erned bv our traditional commitment
to a nuclear weapons-free ~world.
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While our commitment to the peace-
ful uses- of nucicar energy is well-
known, where necessary wm tae lignt
of our national interests, our nuclear
policy will be re-evaluaied.

The situation in some parts of
India’s immediate neighbourhood
continues t0 be uncertain in scourity
terms. It is regrettable that FPaki-
stan continues to imstigate terrorism

" against India. We cail upon Pakistan
to respond constructively to our re-
peated offers to resolve all outstand-
ing issues bilaterally.

There will be no compromise on
our couniry’s vital security couceras.
The programme of indigenous deve-
lopment of our, defence capability in
terms of research and acquisitions
will continue and be reinforced in
the light of our security needs. We
will stress a coordinated approach
to national security by revitalising the
structure and enhancing the status of
the National Security Council.

We repose full confidence in the
capability of the Indian armed forces
to defend the nation and will do what-
ever is necessary to maintain and en-
hance this capability. I am sure
honourable Members join me in com-
mending. the armed forces for their
professionalism and dedication. Re-
cognizing their invaluable contribution
Government is committed to taking
all possible steps to promoie their
welfare. We cannot forget the large
community of our ex-Servicemen.
They have rendered valuable service
to the nation and deserve our spe-
cial_ consideration. The Govzrnment
will cstablish a Sainik Kalyan Found-
ation with a suitable endowment to
tike cdre of their rehabilitation and

welfare .

. The country is faced with a num-
ber of crucial challenges as we stand
on the threshold of the next century.
The eleventh Lok Sabha will have the
honour of contributing to the task
of piloting the country to the mnexXt
century. . - .. . . - i
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My good wishes are with you in
this - historic task. :

JAI HIND

OBITUARY REFERENCES

MR. CHAIRMAN: Hon’ble Members,
I refer with proiound sorrow to the
passing away of Dr. Govind Das
Richharia, Shri Dev Datt Puri and
Prof. Rasheeduddin Khan, Former
Members of the Rajya Sabha.

Dr. Govind Das Richharia who
passed away on 18th March, 14996
was born at Baruasagar in district
Jhansi of Uttar Pradesh in February,
1920 and had his education at Barua-
sagar and Bundelkhand Ayurvedic
College. A doctor by profession Dr.
Richharia was engaged in social work
and was associated with a numbey of
social and educational institutions.

- He was Chairman of the Jhansi Zila

Parishad from 1961 to 1970;
Vice-Chairman Khadi and Village
Industries Commission from: 1980 to
1984 and Convener, Irrigation Cnm-
mittee, Central Parliamentary Group
from 1971 to 1976. He was a Membcr
of the—Uttar Pradesh State Plan Ad-
visory Council, Uttar Pradesh Shiksha
Prasar Samiti and National Intezra-
tion Council. He was alsa a Member
of the Governing Body and Execuiive
of the Central Council for Indian
Systems of Medicine and Avurveda.

Dr. Richharia started his Parlia-
mentary career as a Member of the
Fifth Lok Sabha in 1971, He revre-
sented the State of Uttar Pradesh in
this House from April, 1984 ot April,
1990,

In the passing away of Dr. Govind
PDas Richharia, the country has lost
a dedicated social worker. ’

Shri Dev Datt Puri, who passed
away on 22nd April, 1996 was born
at Jullundur in Punjab in August,
1914 and was educated at Lahore,
An Industrialist, Shri Dev Datt Purl



